
Date : 07/10/2026

Vs.

2237/21

SANATAN BHARATRI SABHA DHANRAJ DIXIT

Vs.

2380/24

DR SHAGUFTA DR MOHD RASHID

Vs.

1011/19

DEEP SHIKHA FLAT OWNER OCCUPANTS WELFARE PRAMOD KUMAR

Vs.

824/21

MEENAKSHI ASHISH MAHESHWARI

Vs.

801/23

M/S AARYAVRAT INDIA LTD M/S SAGAR TRADERS

Vs.

17733/16

SUMITRA AHUJA BAL KISHAN AHUJA AND ORS

6

Vs.

8835/24

SHRIRAM FINANCE LTD KAMALDEEP

Vs.

2/26

KUMAR ELECTRICALS WORKS M/S COATING COLOURS

Cause List for Mediation Centre

Ms. Amita Goyal, AdvocateMediator :

Ms. Anju Dixit, AdvocateMediator :

2608M09130

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2607M08268

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2608M08556

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:30:00 PM

2608M08557

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2608M08892

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2609M10348

PARTITION : SUIT FOR PARTITION 3:00:00 PM

2607M07734

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2608M08881

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

19Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Milan Goel, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Monga, DJS



Date : 07/10/2026

Vs.

249/22

STATE MOHD IRFAN

Vs.

3068/21

NEETU NARENDER AND ANR

Vs.

1179/25

ARVIND SWETA SINGH

Vs.

168/24

SWETA SINGH ARVIND

Vs.

89/26

SWETA SINGH ARVIND

Vs.

243/26

ASHISH AGGARWAL M/S BPFLICHT SOURCE OF INNOVATION PVT LTD

8

Vs.

14476/24

SHRIRAM FINANCE LTD JITENDRA DHAKA

Vs.

1199/25

GAGAN MEHTA BAKSHI NATH CHOUDHARY

Cause List for Mediation Centre

Ms. Babita Chaudhary, AdvocateMediator :

2608M09320

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2609M09590

MATRIMONIAL : DOMESTIC VIOLENCE 1:00:00 PM

2609M09615

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2609M09616

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2609M09617

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2609M09807

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2609M09823

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2608M08886

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

19Page No. :

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Aakash Mohan Singh, DJS

43Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manjusha Wadhwa, DHJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ankur Panghal, DJS



Date : 07/10/2026

Vs.

6836/24

BANSAL CREDITS LTD KASHI

Vs.

3249/25

ANIL VIMLA

Vs.

475/26

MD ASIM DARVESH SAINIU

Vs.

4/26

RAJNI AMIT

6

Vs.

597637/16

SULTAN AHMED MAHESH KUMAR

Vs.

2347/21

RANJANA BISHT DEEPAK MEHTA

Vs.

567/22

UMESH KUMAR BHUVNESH KUMAR

Vs.

279/26

UNION BANK OF INDIA JITENDER

Cause List for Mediation Centre

Ms. Madhu Kalia, AdvocateMediator :

2608M08955

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10340

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL RIGHTS 2:00:00 PM

2609M10339

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2609M10268

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2609M09799

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 PM

2609M10016

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2609M10347

PARTITION : SUIT FOR PARTITION 12:30:00 PM

2609M10581

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

19Page No. :

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar  Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Hala Quamar, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS



Date : 07/10/2026

Vs.

137/22

BRIJ MOHAN KULDEEP

Vs.

905/26

GAURAV SETHI PARMINDER KAUR

Vs.

2992/17

RAJWANT SINGH BAWA JAIN COOPERATIVE BANK LTD

7

Vs.

14945/24

M/S OSWAL CROP PROTECTION PVT LTD TARUN PARMAR

Vs.

7323/24

SHRIRAM FINANCE LTD SHAHRUKH

Vs.

1398/23

RAJESH KAROTIA M/S SHRI RAM FINANCE LTD

Vs.

11237/24

SHRIRAM FINANCE LTD SHUBHAM

Vs.

754/25

PRATIBHA GOEL PUNEET GOEL

Cause List for Mediation Centre

Ms. Nahed Anjum, AdvocateMediator :

2609M09896

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:10:00 PM

2609M10578

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 3:00:00 PM

2609M10087

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 3:00:00 PM

2609M10088

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2609M10017

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08582

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2609M09817

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10565

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

19Page No. :

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Neeraj Sharma, DHJS

63Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS



Date : 07/10/2026

Vs.

712/25

AJAY JAIN DEEPAK SHARMA

Vs.

161/23

MOHD AFROZ KHAN PARVEEN BEGUM

7

Vs.

767/24

PINKI DEEPAK

Vs.

1418/23

DEEPAK BHARDWAJ LALITA

2

Vs.

59/26

POOJA RAHUL

Vs.

8960/24

SHRIRAM FINANCE LTD JUNAID KARIM

Vs.

1483/26

MANISHA SATISH AND ORS

Cause List for Mediation Centre

Ms. Priyanka Kasana, AdvocateMediator :

Ms. Rajani Chauhan, AdvocateMediator :

2609M10583

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2609M10270

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2608M08539

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2609M10261

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2608M09129

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2609M09620

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10338

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

19Page No. :

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Raj Rani, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mayuri Singh, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Dhanashree Deka, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

13Total Days spent :



Date : 07/10/2026

Vs.

7800/21

M/S KUBER GRAINS & SPICES PVT LTD MAHESH KUMAR

4

Vs.

14482/24

SHRIRAM FINANCE LTD RAVINDER PODDAR

Vs.

340/26

OMKAR SHARMA NISHIDH ARYA

2

Vs.

624/25

M/S ZIRCON EXPORT PVT LTD M/S SP ENTERPRISES

Vs.

8261/24

DALIP WALIA SUMIT RAWAT

Vs.

752/26

KEHSHAV KUMAR NIHAL SANJAY YADAV

Vs.

358/25

DEVENDER JOHAR ROHIT TALWAR

141/26

Cause List for Mediation Centre

Ms. Sarita Aggarwal, AdvocateMediator :

Not Assigned, NILMediator :

2609M09800

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2609M09825

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2608M08883

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2610M10832

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2610M10813

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2610M10830

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 AM

2610M10811

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 AM

2610M10809

19Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

55Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Harish Kumar, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Priyanka Bhagat, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Virender Negi, DHJS



Date : 07/10/2026

Vs.SHALU GUPTA NEETU GUPTA

Vs.

221/25

MUNNA SINGH OM PRAKASH SHARMA

Vs.

689/26

GAURAV ARORA REKHA GUPTA AND ANR

Vs.

585/21

NAINI SINGH AND ANR MANJEET SINGH

Vs.

341/25

HARPREET KAUR MANJOT VIR SINGH NAYYAR AND ORS

Vs.

484/16

SANTOSH DAS SHYAM SHARMA

Vs.

369/26

BSES RAJDHANI POWER LTD VICKY

Vs.

3264/25

TRINITY FINLEASE PVT LTD SALMAN AHMED

Vs.

146/21

STATE LUCKY SINGH

Cause List for Mediation Centre

PARTITION : SUIT FOR PARTITION 10:00:00 AM

2610M10806

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2610M10831

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2610M10808

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2610M10842

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2610M10824

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2610M10820

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 PM

2610M10825

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2610M10823

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

19Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ashutosh Kumar, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deeksha Madaan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deshna Golichha, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deshna Golichha, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

-1Total Days spent :



Date : 07/10/2026

Vs.

76/26

KHUSHNAWA MOHAMMAD AFJAL

Vs.

1021/18

ARUSH K MALHOTRA M/S REDISCOVER CLINIC PVT LTD

Vs.

177/26

RITU KUMAR RITESH VATS

Vs.

178/26

MANNDER SINGH NITESH VATS

Vs.

8595/16

ESHWANTI DEVI JITENDER MANCHANDA

Vs.

4832/25

AMIT SAHDEV AJAY NARWARIA

Vs.

7892/25

TATA CAPITAL LTD BALAKRISHNAN BALAKRISHNAN

Vs.

411/25

STATE MOHD NAEEM ANSARI

Vs.

03/24

STATE MOHD NAEEM ANSARI

Cause List for Mediation Centre

2610M10844

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2610M10692

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2610M10800

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:30:00 PM

2610M10803

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:30:00 PM

2610M10804

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2610M10812

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10815

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10816

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2610M10817

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

19Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

5Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Gupta, DHJS

-1Total Days spent :



Date : 07/10/2026

Vs.

287/24

STATE MOHD NAEEM ANSARI

Vs.

4834/19

SHRIRAM CITY UNION FINANCE LTD LAKSHYA TRADING CO

Vs.

10942/24

SREE GOKULAM CHIT AND FINANCE CO PVT LTD SREEDEEP K DIVAKARAN

Vs.

1339/19

TPDDL SUBEDAR SINGH

Vs.

49/26

STATE FARSHT PARVEN

Vs.

1125/23

PAUL SALES PVT LTD SATYAM TRADERS AND ORS

Vs.

556/24

PRISHA VERMA MAYANK VERMA

Vs.

9457/24

M/S LORD KRISHAN FINANCE SERVICES LTD PRAHLAD CHAUHAN

Vs.

482/25

TILAK RAJ MAMTA RANI AND ORS

Cause List for Mediation Centre

2610M10818

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2610M10819

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10822

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10827

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2610M10828

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2610M10798

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10810

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2610M10802

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10821

PARTITION : SUIT FOR PARTITION 2:00:00 PM

19Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Singal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS



Date : 07/10/2026

Vs.

7981/16

POONAM DEVI JITENDER MANCHANDA

Vs.

2/26

SHANTI DEVI JITENDER SINGH

Vs.

13107/16

RAM CHANDRA SAH CHANDER KALA

Vs.

71/21

BANSAL CREDITS LTD JAIPAL CHOUDHARY

Vs.

138/24

LOVELY AND ANR UDIT BHATIA AND ORS

Vs.

704/26

DEEPANSHU AGGARWAL JAGDISH CHANDER

Vs.

4/20

JITENDER MANCHANDA POONAM MANCHANDA

Vs.

10232/16

JITENDER MANCHAND SUNIL RANA

20/24

Cause List for Mediation Centre

2610M10805

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2610M10807

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2610M10833

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2610M10834

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10835

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2610M10836

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2610M10837

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2610M10838

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2610M10839

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

19Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Dahiya, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS



Date : 07/10/2026

Vs.PUSHPA VIJAY

Vs.

10657/16

JITENDER MANCHANDA MONIKA

Vs.

5949/22

NARESH MANGAL ZAKI AHMED

Vs.

22/25

MANJU SHRESTH

Vs.

12636/25

THE KRISHNA COOPERATIVE URBAN T/C SOCIETY MANOJ KUMAR

Vs.

3/20

JITENDER MANCHANDA ESHWANTI DEVI

Vs.

553/23

KIRAN NARUAL RAJNI

Vs.

80426/16

SHYAM SUNDER RAJESH KUMAR

Vs.

1304/25

MOHAMMAD AIJAZ MOHD JAVED

752/23

Cause List for Mediation Centre

2610M10840

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2610M10841

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10843

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2610M10799

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2610M10826

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2610M10847

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2610M10846

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:30:00 PM

2610M10845

PARTITION : SUIT FOR PARTITION 2:30:00 PM

2610M10814

19Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Chander Jit Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Deepika Goyal Shokeen, DJS



Date : 07/10/2026

Vs.SUSHMA RANI RAJ KUMAR GOYAL

Vs.

1246/24

LORD KRISHNA FINANCIAL SERVICES LTD PAWAN KUMAR

Vs.

252/26

SONI JUNEJA KUSH PRASHAR

51

Vs.

1244/24

LAKHI RAM THE PRINCIPAL QUEEN MARRY SCHOOL

Vs.

571/22

NEELAM MANISH KUMAR

Vs.

6148/17

SHREE AGRASEN CO OP URBAN TANDC SOCIETY LTD SAT PAL GUPTA

Vs.

3174/25

DHRUV LUTHRA RAKSHIT NARANG

4

179/25

Cause List for Mediation Centre

Sh. Baljeet Kumar, AdvocateMediator :

Sh. Dharamvir Gupta, AdvocateMediator :

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2610M10801

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2610M10829

MATRIMONIAL : PETITION FOR MAINTENANCE 2:30:00 PM

2609M09828

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2609M09893

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2608M09181

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10629

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M09809

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:00:00 PM

19Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

-1Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

6Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anshul Mehta, DJS



Date : 07/10/2026

Vs.PARVEEN KUMARI VINIT SEHGAL

Vs.

669/24

MUFIZA BEGUM LAL BABU

Vs.

14348/24

SHRIRAM FINANCE LTD NESIRUDDIN

Vs.

440/22

STATE GUDIYA

Vs.

23/22

AJIT SINGH AJAY SAXENA

5

Vs.

4280/24

SHRIRAM CITY UNION FINANCE LTD MANOJ YADAV

Vs.

557/20

VRINDA DATTA DEEP SHAH

Vs.

5/23

M/S PACKAGING INDIA M/S RIDELY LIFE SCIENCE PVT LTD

1144/22

Cause List for Mediation Centre

Sh. J.L. Singla, AdvocateMediator :

2609M10263

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2608M08872

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09121

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2609M10267

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

2608M08884

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07784

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2609M09533

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10576

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

19Page No. :

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vasundhara Azad, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shefali Barnala Tandon, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS



Date : 07/10/2026

Vs.DINA NATH SINGH RANJAH KUMAR SINGH AND ORS

Vs.

94837/16

SHARDA RANI BHATIA RAJ KUMAR BHATIA

Vs.

512530/16

USHA RANI ROHILLA ASSOTECH LTD

Vs.

513283/16

ALNAKAR INFRA PROJECTS PVT LTD ASSOTECH LTD

Vs.

512546/16

USHA RANI ROHILLA M/S ASSOTECH LTD

Vs.

536791/16

USHA RANI ROHILLA ASSOTECH LTD

Vs.

536471/16

USHA RANI ROHILLA ASSOTECH LTD

Vs.

513282/16

ALANKAR INFRA PROJECTS PVT LTD ASSOTECH LTD

11

84/24

Cause List for Mediation Centre

Sh. Naman Sharma, AdvocateMediator :

2609M10630

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2606M06898

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M06899

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M06761

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M06764

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M06765

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M06894

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2609M10258

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 10:00:00 AM

19Page No. :

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Dev, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

125Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS



Date : 07/10/2026

Vs.SALMA NAAZ AND ANR UBAID ALI

Vs.

1089/21

RAM TIRATH SHARMA AKRITI FASHION

Vs.

667/23

DAV COLLEGE MANAGING COMMITTEE KARAMCHARI DHARAMVIR DAGAR

3

Vs.

796/24

SHIBA BSES YPL

Vs.

56/26

BEST CAPITAL SERVICES LTD BHANU GULATI

Vs.

14478/24

SHRIRAM FINANCE LTD SANJAY SHARMA

Vs.

1317/23

GULSHAN JAHAN AND ORS KAMNA GUPTA AND ORS

Vs.

1535/25

AKARA CAPITAL ADVISORS PVT LTD FAZAL MASIH

33/23

Cause List for Mediation Centre

Sh. Naveen Grover, AdvocateMediator :

2609M10591

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 AM

2609M10264

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2609M10579

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2609M10345

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2609M09826

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2609M10081

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2609M09513

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10575

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

19Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Dev, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shefali Barnala Tandon, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Hala Quamar, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS



Date : 07/10/2026

Vs.RAMESHWAR DAYAL SAINI RANJAN KUMAR SINGH AND ANR

Vs.

684/18

SATNAM KAUR INDERJEET KAUR AND ORS

Vs.

178/25

SHOBHA SUNEE @ SURESH

Vs.

35/26

LABCORP DIAGNOSTICS PVT LTD BARRACKPORE CITY HOSPITAL PVT LTD

9

Vs.

1203/26

GOPAL ENTERPRISES TRIPT FOODS

Vs.

596/26

PAWAN KUMAR MANDAL MOHD IRFAN

Vs.

3899/21

NEW SARASWATI HOUSE INDIA PVT LTD M/S KRISHNA BOOK AND TRADING AGENCY

Vs.

726/25

STATE BALJEET

267/25

Cause List for Mediation Centre

Sh. O.P. Gupta, Retd Judicial OfficerMediator :

2608M09187

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 PM

2609M10631

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

2607M07987

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:00:00 PM

2609M10036

COMMERCIAL : COMMERCIAL 12:00:00 PM

2607M08050

COMMERCIAL : COMMERCIAL 12:30:00 PM

2609M10078

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2608M08538

CRIMINAL OTHERS : CRIMINAL OTHERS 1:00:00 PM

2609M09829

MACT : MOTOR ACCIDENT CLAIM ACT CASES 1:00:00 PM

19Page No. :

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ajay Pandey, DHJS

76Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

DLSA Central, DLSA (Central)

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

DLSA Central, DLSA (Central)

75Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rangat Ghirra, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS



Date : 07/10/2026

Vs.RAM SNEHI RANJEET KASHYAP

Vs.

60711/16

PARRAYTECH HYDRAULICS M/S IMPERIAL SHOVEL WORKS

Vs.

235/21

STATE MD AZAHAR

Vs.

825/26

STATE BANK OF INDIA MARASAMY

8

Vs.

565/26

GIRISH AGGARWAL HIMANSHU RASTOGI

Vs.

481/25

SUHANA AARIF KHAN

Vs.

2019/25

RALSON REMEDIES PVT LTD MASUDUR REHMAN

Vs.

49/20

REKHA BHARAT SUNARIWAL

384/24

Cause List for Mediation Centre

Sh. Purender Lakra, AdvocateMediator :

2609M09792

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2609M09897

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2609M09898

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10625

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2609M09511

MATRIMONIAL : DOMESTIC VIOLENCE 12:45:00 PM

2607M08332

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2609M10077

MATRIMONIAL : PETITION FOR DIVORCE 2:15:00 PM

2609M10035

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

19Page No. :

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anshul Singhal, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anshul Singhal, DJS



Date : 07/10/2026

Vs.STATE PARVEEN SHARMA

Vs.

383/24

STATE SAHIL ARORA

Vs.

1055/26

M/S PRL PROJECTS AND INFRASTRUCTURE LTD M/S THERUVATH BUILDERS

Vs.

1331/25

M/S PHARMACEUTICALS AND MEDICAL DEVICES JAN AUSHADHI SEVA SANGH AND ORS

Vs.

333/19

NIKHAT PARVEEN MOHD ZAID

9

Vs.

888/26

SHAYM GOPAL AND ORS DR ASHISH GOPAL AND ORS

1

Vs.

193/26

HARSHA LOVYANSH

Vs.

512/26

LATE FATEH SINGH PRITI

Cause List for Mediation Centre

Sh. Raghubir Singh, DHJSMediator :

Sh. Randeep Pundir, AdvocateMediator :

2609M10019

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2609M10593

COMMERCIAL : COMMERCIAL 3:00:00 PM

2608M08862

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:00:00 PM

2609M10025

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:00:00 PM

2608M08744

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2609M10353

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:15:00 PM

2609M10590

MATRIMONIAL : PETITION FOR DIVORCE 2:30:00 PM

19Page No. :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anshul Singhal, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

DLSA West, DLSA (West)

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Savitri, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anshul Mehta, DJS

59Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS



Date : 07/10/2026

Vs.

624/25

STATE RAJNISH KUMAR SINGH

3

Vs.

8607/19

JUHIE INDIA PVT LTD MANISH

Vs.

1507/23

M/S J D ASSOCIATES M/S FOOTPACK INDUSTRIES

Vs.

1288/18

M/S FABIA IMPEX PVT LTD M/S NORTH DELHI POWER LTD

Vs.

185/26

M/S INDUSIND BANK LTD MINNI NEERAJ

Vs.

3068/26

SURESH KUMAR ASHOK KUMAR

Vs.

338/25

HARPREET KAUR THE STATE AND ORS

6

Cause List for Mediation Centre

Sh. Tarun K Rattan, AdvocateMediator :

2609M10260

CRIMINAL OTHERS : CRIMINAL OTHERS 11:30:00 PM

2608M08625

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2609M09816

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2609M10574

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2608M09182

OTHER CIVIL SUIT : OTHER CIVIL SUIT 1:00:00 PM

2608M08553

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2607M07709

CRIMINAL OTHERS : CRIMINAL OTHERS 3:00:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

19Page No. :

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Renu, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gagandeep Jindal, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Helly Fur Kaur, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vineet Kumar, DHJS

83Total Days spent :

Total :


